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Ta
Appellant as per address in1able below

Respandent as per address in 1abke below

Fing] Qrder No. A/70815/2017-EX[DBI] dated 29/08/2017

Fam directed to transmit herewith a centified copy of order passed by the Tribunal wnder section 35-Cy of ke
Central Excise and Salf Act, 1944,
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250008,
Name and Address of
Respondent
: KAMAKHYA STEELS ()
LTD,
2nd KM Stone, Najibabad,
Bimor, U.P.,,

Copy To
JAdvocate(s)  Consultantis):

Rajesh chibber

FA-9, KAVI'NAGAR,
GHAZIABAD,
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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE
TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. I
APPEAL No: E/3248/2007-EX[DB] with
CROSS Application No: E/CROSS/125/2008

{Arising out of Order-in-Original No. 32/COMMR/MRT-1/2007 dated
30/07/2007 passed by Commissioner of Central Excise, Meerut-])
Commissioner of Central Excise, Meerut-I Appeliant
Vs,

M/s. Kamakhya Steels () Ltd. Respondent

Shri Rajeev Ranjan (Joint Commr.) AR for Appellant
Shri Rajesh Chhibber (Advocate) , for Respondent
CORAM:

Hon’ble Mr. Anil Choudhary, Member (Judicial)
Hon’ble Mr. Anil G. Shakkarwar, Member (Technical)

Date of Hearing & Decision  ©  29/08/2017% &

FINAL ORDER NO L D500 i,

Per: Anil Choudhary

Heard the submissions of both the parties m&zusg,d ,/f
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the facts on record.

2. As the amount in dispute is less than Rs.10,00,000/-,
thus the appéal is dismissed under litigation policy, without
entering into merits of the case. Cross Objection also stands

disposed of.

(Dictated & Pronounced in Court)
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